
CENTRAL ACn INI5TRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI
in.A.N«.378/95
0.A.N».1B06/91

Nau Delhi, this the 13th Nay ef Fehruary, 1995.

Hen*Nle Shri NV Kriehnan, Vice Chairman (A).
Hen'lile Dr. A.VeNavalli, Remlier (3).

1 . Shri UNai Pal Sinfh
e/e Shri Ram Phal,

2. Shri BK Duneja
s/e Shri Nharaiti Lai

3. Shri RC Pasliela
a/e Shri DN PaaNela.

4. Shri Kulbir Sinfh
a/e Shri Jebh Sin§h

5. Shri KK Pukhra|
a/e Shri 3S Pukhral

G. Shri Subhaah ChanNer
a/e late Shri WaNan Lai

7. Shri WK Srivaatava
a/e Shri GN Sahai

(By Abiiecate Shri SK Gufta-
But nene praaent).

Va.

All werkin§ in Central
ANminietrat ive Tribunal,
Prineipal Beneh,
Fariiket Heu8e,Neu Delhi«

..Applicante.

1 • Unien ef Inbia threufh ^
thi Seeretary,
Winiatry ef Peraennel, P.G, 4 Penaienna
Deptt • ef Pereennel & Training,
Nerth Bleek, Neu Delhi.

2. Central Abn iniat rat ive Tribunal threugh
it a Regiatrar,
Faribket Heuaa, Cepemieua Rarg,
New Delhi.

I t
(By Abvecats Shri PH Ramchanbani)

ORDER (Oral)

Hen*bl8 Shri NV Kriahnan. Vice Chair«an(A)

The applicants have fileb M.A ,Ne.37B/95

atating that in view ef the jubgment ef this

Tribunal in 0.A,Ne.1475/92 en 2-2-1995- Shri

HS Kauahal Va. Unien ef Inbia, the applicants

seek permisaien te uithbrau the preaant O.A.,

...2/
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#
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2* Ua hava haard learnari aaunaal far tha

respaniants. Nane la prassnt far tha applicanta.

In tha elraumatancas, tha fl*A, ia allawai»

Parmisaian ta ulthPray O.A, ia franted. Tha

O.A, la iismisaai as havinf baan withbrawn*

Na easts* ^

(Or.A.UEDMWALLI) (N .W.KRlSHNrtN)
nainbar(J) Vies Chairiiian(A)
•PI*


